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affected rail traffic as the wagon avail-
ability for steel has gone far in excess
of the demand;

(b) if so, what iz the extent of Jag
in steel production to utilise the wagon
eapacity available in full; and

(¢} thc steps being taken to fill this
gap by increasing steel production?

The Minister of Steel and Mines
(Shri Sanjiva Reddy): (a) to (c). The
information is being collected and will
be laid on the Table of the House,

Profits of Hindustan Steel Ltd.

1384. Shri Muthiah:
8hri Himatsingka:
8hri Rameshwar Tantla:

Will the Minister of Steel and Mines
be pleased to state:

(a) whether the Hindustan Steel
Ltd., has made a profit of Rs. 210
lakhs in 1964-65;

(b) whether it is declaring profits
for the first time since it was st up
eleven years ago;

(c) whether it would have earned
a higher profit of Rs. 400 lakhs but
for the loss sustained in the working
o¢ the fertiliser plant; and

(d) whether the Rourkela Unit ac-
eounts for the bulk of the profit?

The Minister of Steel and Mines
(8hrli Sanjiva Reddy): (a) to (d).
Yes, Sir, the Hindustan Steel Limited
have made a profit for the first time
in the year 1964-65 The accounts
are under finalization and the exact
position and the extent of profit will
be known on finalisation.

Import and Export Regulations

1385. Shri D. C. Sharma: Will the
Minister of Commerce be pleased to
refer to lne reply given to Starred
Question No, 403 on the 3rd Septem-
ber, 1965 and state the action taken
in the remaining 552 cases of viola-
tlon of Import and Export Regulations
which came to notice of Government
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during 1964 and 1965 and which were
still under investigation?

The Deputy Minister in the Minis-
try of Commerce (Shri S. V. Rama-
swamy): The position of the action
taken in respect of the remaining 552
cases referred to in the Question is
as follows:

Penal action taken . 50
Exonerated . . 94
Under investigaticn . 408

ToTaL . 552

Bridges on the Vijayawada-Waltalr
Bection

1386. Shri M. S, Murtl: Will the
Minister of Rallways be pleased te
state:

(a) whether there is any proposal
to consiruct over-bridges and under-
bridges in the Municipal towns
through which the Railway line pas-
ses in the Vijayawada-Waltair Section
of the Southern railway; and

(b) it so, the number of bridges
proposed to be constructed during
1866-67 and the places where they will
be constructed?

The Deputy Minister in the Minis
try of Rallways (Shri Sham Nath):
(a) Yes.

{b) There are proposals for con-
structing three gver/under-bridges im
lieu of existing level crossings on the
Vijayawada—Waltair Section wviz., (1)
near Samalkot, (2) near Tadepalligu-
dem and (3) near Elluru.

Heavy Electricals Ltd, Bhopal

1387. Shri Hari Vishnu Kamath:
Will the Minister of Industry and
Supply be pleased to state:

(a) whether it is a fact that an En-
gineer of Heavy Electricals Ltd,
Bhopal was recently murdered;

{b) if so, the details of the incident;
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(c) whether the matter has becen
nvestigated; and

(d) it so, with what result?

The Minister of Heavy Engineering
and Industry in the Ministry of Indus-
try and Supply (Shri T. N. Singh): (a)
to (d). An engineer of the Heavy
Electricals (India) Limited, Bhopal,
was killed on the 23rd October, 19635,
while on duty, as a result of being
struck by a pledge hammer. The mat-
ter is under investigation by the
police.

Bharat Electronies, Bangalore

1388. Shri Bota Singh:

Shri Narasimha Reddy:

Will the Minister of Industry amd
Supply be pleased to state:

(a) whether radio valves manufac-
tured by the Bharat Electronics at
Bangalore are not available in Delh}
at controlled rates;

(b) whether Government have tuken
steps to check the profiteering in the
sale of valves; and

(¢) if s0, the details thereof?

The Minister of Heavy Engimeering
and Industry in the Minister of In-
dusiry and supply (Shri T. N. Singh):
(a) No, Sir. Messrs. Bharat Electro-
nics Ltd, have appointed distributors
in Delhi to sell BEL valves through
their dealers at BEL fixed prices.
These prices are published in papers
from time to time for general infor-
mation of public.

(b) and (c¢). Do not arise.
Import of Alr-conditioned Machinery
for Coaches
1389. Shri M. 5. Maurtl: Will the

Minister of Rafllways be pleased to
mate:
(a) whether it is a fact that air-

eonditioned machinery for coaches is
being imported from Japan;

(b) if so, whether any agreement
has been signed with any Japanese
firm; and

(c) the details thereof?

Collision at 4ug8
Sagauli (N.E.R.) (C.A))
The Migister of State in the Minis-
try of ways (Dr. Ram Subhag
Singh): (a) No.

(b) and (c). Do not arise.

Production of Starch

1390, Shri Vishwa Nath Pandey:
Shri Kindar Lal:

Will the Minister of Industry and
Supply be pleased to state:

(8) whether it is a fact that a U.8.
firm has agreed to help to develop a
starch factory in India which will

convert waste agricultural products
into industrial uses; and
(b) if so, Government's reaction

thereto?

The Minister of Heavy Engineering
and Industrv '\ the Minis-
try of Industry and Supply (Shri T. N.
Singh): (a) and (b). Yes, Sir. M/s,
Pan Alliance Corporation of USA.
are collaborating with the Indian firm
My/s. Cassava Starch Products Ltd. for
setting up a unit for mamufacture of
starch and dextrose powder from
tapioca. An industrial licence has
been issued to the Indian firm,
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